TO B® PUSLISHED IN PART IX SICTION 3&1}} OF THE
GEZETIE OF IHDIA
Covernmant ef Indim
Central m:m vf rm-mt: Taxe s

Sew Delns, the |  april, 1987,

ROTIEICATION

m ;7_‘ < 96 £ Fio,261/8/87-1T3) 3 In ﬂpma of the powers
sub-gection (1) of Section 1214 of the Inceme~-tax
Ae% 19151 (43 of 1%‘:‘!}, the Contral Board of Direct Taxes
nereby direc the Cemvdsonioners of Invemsetnx{ivpesls) of
the charges meima in collumn (1) of the sehsdule belew, shmll
gartbm sheir functions in respect of such perseng nssasmﬁ te
neess-tax o Suretax or Interést tax in Incous-tax vards,
Circles and Districts specified in the hspmding entries
in the celusn Ho, (2) thereef as are aggrieved by any of the
srders sontioned in closses (a) te (h) of sub-nct:ion (2} of
Section 26 of tha Inceme~tax Act, 1961 in inubesectien (1) of
"wtm 11 of the Cempaniss (Prefits) Sur tax Act, 1964 {( 7 ef
) ant in oubemectisn (1) of 19 of Intareat Tax Aty 197
(h&' 01‘ 19@&. and alos in respoct of such parsens er clausss ef
PEXSens &8 Benrd has directed or agy direct in futures in
aue@mnea with the mrevisiens of clause (1) ef sub-ssctisn (2)
af Sectien 246 of the Inceze-tax Act, 1961,

ECHEIULE

5.8e, chaz'ses \gm Hame of the cm‘iu PendEney-as.
Fy) { - .

1. mmmiﬁsimer af Incempwtag 1. ﬁM ﬁmm,mamba&.
(app.als)-1, Hyderabed, 2. Cirele-I, Hydergbad

L3 » cirlm"zi mtm.

« Film CGircle, Ryderabsd

st Survey Cil‘cils,

6+ Tirypsathi C:ircu, Tirupathd.
7+ Chitteder Circie,

8, Anant pur Circh.

Se A‘.ﬂi Circle

10« Kurnedl Circlaes

11. zx:mistn) Range~I,

ﬁyﬂaruib

2, Commizniener ef Incess-tux 1. Ce Mmu, Hyderabed.
{arpealn)~1f, Hyderabad. 2. Sangarvdddy Circle.
' 8 Kizomalad Cirels.
e Fivmal [Clvcle. |
5 Imguﬂﬂtﬂ)ﬂm*‘:‘x; Hytdarabad,

&



B q

Be CemmisSiemer ef 1s Waramgal Circle,
Inceme~tax 2. Khammam Circle.
(Appqals)—iII, 3+ Hindupur Circle.
Hydeqrbai. L4, Cuddapah Circle..

3 5« Nandyal Circle,

6, Preddatur Circle,

7+ Gumtur Circle,

84 SplesInv, Circle, Gumtur,
99 Circle -II1 ] Hy‘erabai ®
10« Central Circle, Hyderabad,

: 11, Central Circle, Kakinada.
12, Central Circle, Vijayawada,
13+ Nalgenda Circle,

: 14, Mahabeebnagar Circle,

15, Karimnagar Circle,

\ ‘ 16, IAC(Assts) Range-III, Hyderabad.
: 17+ Circle-IT, Hyderabad,
\ 18, Circle-IV, Hyderabad,

L, Commissi;ner of 1 Srikakulam'circle.

Incene=~tax, 2¢ Vizianagaiim Circle.
(Appeals) % Visakhapatnam Circle,
Visakhapa{'.nal. il : pleIv, Circle, Visakhapatmam,

" on He Salary Circle, Visakhapatmam.
6. Anakapalle Circle,
7e Circle~I, Kakinmada,
8g CirCle"II’ Kakinada.
9, Rajahmumdry Circle,
10« Amalapuram Circle,
r _~11. Ralacele Circle.
A 12, Tamuku Cirele.
13. Bhimavaram Circle,
14, Eluru Circle.
: 15, Circle=I, ayawada.
} 16, Circle-II, VYijayawada.
& 17« Spls Inv, Circle, Vijayawada,
\ 18, Machilipatnam Circle,
\ 19, Gudivada Circle,
\ 20, Bapatla Circle,
! 21s Tenali Circle,
\ 22, Omgele Circle,
23s Nellere Gircle, _
| 244 Guatur Circle,

'."n'n“c"c'o'.“cio-"o-l‘o--"o“c-Q".“o--“o-o-----aﬂ--o-a‘n-.-.-.
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Waereas the Inceme-tax Circle, Ward er district er
Range er part thereef stands transferred by this Netificatien
frem ene charge te anether charge, appeals arising eut ef the
assessmemts made in that Inceme~tax Circle, Ward er District er
Range er part thereef and pemnding immediately befere the date
ef this Netificatien befere the Cemmissieneér ef Inceme-tax
(Appeals) ef the charge frem whem tHatvinceme~-tax CircIe,'Whrd-j&ba
er District er Range er Part thereef is transferred shall e
frem the date of this Netificatien takes eiffect, be transferred
te and éealt with by the Cemmigsiensr ef Inceme~tax{Appeals)
ef the charge te whem the said Circle, Ward er District er
Range eor part thereef is transferred, | _

| .
This Netificatien shall take effeﬁt frem 15-4=87,

ﬂ
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The Manager, o 1
Govt. ef Tndia Press, 1
Mayapuri, New Delhi. |
Cepy te : 1

1. The Cemmissiener ef Inceme-tax, Andhra Pradeshyl, Hyderabad,

2. The Registrar, Inceme-tax Appellate Tribunal, Bembay.

L. Ad.VI/E.D. Sectiems. , .

5- ITCC Scctl‘n- . ) @ '

6. The Jeint Secretary & Legal Adviser, Ministry ef Law,
Shashtri Bhavan, New Delhi.
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